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PART I.
Appointments, Postings, Transfers, Powers, Leave, and other

Personal Notices.

REVISED
TOUR PROGRAMME OF HIS EXCELLENCY THE GOVERNOR OF ORISSA

FOR MARCH AND APRIL 1937.

Station.Standard
time.

Remarks.Day and date.
P:-y

March 1937— 
Tuesday, 30th • •

to HALT.>April 1937— 
Sunday, 4th • ♦
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Remarks.Station.Standard
time.Day and date.

April 1937— 
Monday, 5th

By car.Circuit House,Leave 
Cuttack.

Arrive Puri Government 
House.

4-00 p.m.• •

About 
6-00 p.m.

PARTY.
His Excellency.
Lady Hubback.
J. S. Wilcock, Esq., I.C.S., Private Secretary.
W. L. O’B. Stallard, Esq., I.P., Aide-de-Camp.
Lt. Md. Raza Khan, Bahadur, Indian A. D. C.

All letters and telegrams for His Excellency and party should be addressed 
Governor’s Camp”, without the addition of the name of any post town.

ff Orissa

J. S. WILCOCK,
Private Secretary to His Excellency

the Governor of Orissa,

is allowed leave on average pay for one month 
and twenty days under rules 284, 289-91 and 
297 of the Bihar and Orissa Service Code 
with effect from the 14th March 1937 or 
from any subsequent date on which he is 
relieved.

OFFICE OF THE DIRECTOR OF 
PUBLIC INSTRUCTION.

NOTIFICATION. 
Thei 20lh March 1937.

H. DIPPIE,
Director of Public Instruction.

No. 10.—-Babu Radhakrishna Mahanti, 
English teacher in the Puri Sanskrit College,
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